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ORDER
PER KUL BHARAT, JM:

At the outset learned counsel for the assessee submitted that the assessee
may be allowed to withdraw the present appeal filed by him. An application (dated

09.05.2024) to this effect has also been filed by the assessee. Learned DR raised no
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objection to the request of the assessee for withdrawal of the appeal. Accordingly,

we permit the assessee to withdraw the present appeal.

3. In the result, appeal of the assessee is dismissed as withdrawn.

Order pronounced in open court on 09.05.2024.
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